
Government of Jammu & Kashmir 
Social Welfare Department 
C1vil Secretariat- Jammu. 

Notification, 
IS~ 

Srinagar, the ~2018. • 

SRO ZIO- In exercise ofthe powers conferred by section 4 of Jammu 
and Kashmir Juvenile Justice (Care and Protection of Children) Act, 
2013, and in supersession, of notification SRO 117 of 2018 Dated 2nd, 
March, 2018, the Government hereby constitutes following Juvenile 
Justice Boards, within their respective Districts/ Jurisdictions as shown 
against each; namely:-
s. Constitution of Board Status Territorial 
n District/ 

1 urisdiction 
I Pamtiz Iqbal. Sub Judge/Special Mobile Principal Magistrate Srinaga.r 

Magistrate, Srinagar. 
2 Khair-ui-Nissa D/o Mohd Sultan Khan Member 

Rio House No.3 Alamdar Colony, Town 
Bagh-I-rvtehtab, Police Station Nougam 
District Srinagar. 

3 Asima Hussan D/o Ghularn Hassan R/o Member 
Shadab Colony, 90 Feet Road Ahmad 
Nagar, Srinagar. 

1 Chief Judicial Magistrate, Budgam : Princ1pal Magistrate Budgam 
2 Feroz Ahmod Khan S/o Abdul GafTar 1 Member 

Khan Rio Tehsil Ompom, Police Station / 
Budgam. Districit Budgam. 

3 Tabassum Jan D/o Mohd Akbar Ganfe Member 
Rio Village Devbagh, Tov.n Chadoom, 
Police Station Chadoora. 

1 Chief Judicial Magistrate, Ganderbal Principal Magistrate Ganderbal 

") Ghulam Rasool Sheikh S/o Ghulam Member 
Almted Shickh Rio Wallar, I 

3 Maroofa Nisa Dlo Sonaullnh Wani Rio I Member· 
Villngc Qasbalnr. Ganderbnl. i 

I Fayaz Ahmad Qureshi, !Vtunsif I Principal Magistrate Baramullab 
Baramulla. I 

I 

2 Peer Khurshid Ahmad Slo Pir Gh. : Member 
Hassan Rio Dangi Wacha Ragiub~ 
District Bar.mmlla. 



2 Rukaya- l·lu;:>an 0/o Z!thoor l<}bal Lone Member 
Rio Village Aloosn, Town Kupwara, 

3 Mohd Rnfiq Shah S/o Pt:cr Sh(lh Rio 19 Member 
Ched\1 DruJ;mu1J;~ 
Dtslrkt Kupwura. 

Tlfb. Kup\-\arn, 

- -I Altaf Hu.ssuin khan, Munsiff An~ncnag. Principal Magiscrac~ Amwtn:tg ----2 Ufrel!nu Dlo Ahmudulah Tak HJo Village Member 
Dangcrpora Anllntnng. 

3 Sqj.Jud Ahmad Rather S/o Abdul Hamid Member 
Ratht:r Rio Village Natlupura, l'o'--a Doru 
Distnct Anuntnag, 
Chief Judicial Magistrate. Pulwama 

~ 

I Principal Magistrate Pulwama 
2 Nudc~m Ahmad S/o Mohd Maqbool Member 

Wani Rio Villnge Narwa, Block 
KaJ..ilp.Or-'1. Pul wama.. ' ~ 

1 .> Safio Rehim D/o Abdul Ruh.Jm Malik Member 
Rio Village Naira. Puhvama. 

< 

I Chief Judicial Magistrate, Shopian. Principal Mag.istrate Sbopian 
1 A.b Majeed Wani S/o Abdul \Vah1d \Vani Member 

R/o Dangerpora Shop ian District 
Shop ian. - -3 Ms. Rchana 0 /o Abdul Qayoom Member 
Mangnoo R/o 109 (I) Aar.:un Bagh, I 
District Shopian, 

l Chief Judicial Magistrate, Kulgam Principal Magistnue Klllgam 
2 Snjjad Ahmad Wani S/o Gulrun \Woo\ I M<mb" 

W:tni Rio Kilam Bozgrun Tch. Devsar 
District Kulgam. 

... 
,.) Shugafta Parvecn D/o Gh. Nabi Shc:ikh Member 

R/o Qaimoh Kulgam Teh Qaimoh I 
District Kulgam. 

I Chief Judlci:ll Magistrate. Bandipora I Principal Magistrate Bandjpora ., Raliq<l Banoo W/o Asgnr Ali Lone RJo f M~mber 
Villag\! Kaloosa, Dandipora. I .., 

.) Mohd Hashim Rather R/() Village I Member 
Wat!lporu Bandipora. 

I Tscwang Phuntsog. Munsifi'Nobra. Principal Magisttate Leb 
I 

2 Kunz.es Dolma Rio Scrbm1g, Guest Member 
House, l.d1, Ladhak. 

1 Sonam- Dorjuy C/o Therba Dorjay Rio 1 Member .) 

' Tsctll!l Angmo 'fhyang_ I 
1 ChkfJudicial Mngistmte, KargiL Principal Magistrate k:argil 

. 
Rio Village _Baroo, I Member 2 Mohd Hassan Lnl 

Kargil, 
3 Zukia Bano Rio W<~rd Goma, Knrgil. Member 
I lvky;mk Oupi:l, 3~.~ Add1tional Munsitl Principal Mngistrutl! Jammu 

Jammu. 
2 "Nl~i:hll\t Panchunda Slo Sh. A run t\ 1cmber 



Punchandu R/o I louse No. 7 A, Lane No. 
1 Shukt'i N:1gnr Jammu. 

3 Dr. Chcshta Sharma D/o R. 1). Sharma Mt:mbcr 
Hou~c No. lli, Chougan Fmhu, Jammu 

I Chi~f .ltu.liciul Mngistrdtc, KatlMI. Principal Magistrate Katb ua 

2 Subha Rani D/o Tilak Raj Rfo· V.P.O Member 
Mcla Tchsil H1ranagar, Disl. Kathua. 

3 Rnjnl Shann11 D/o Jbj Kumar fUo Vilage Member 
Kotah. Teh. Uiranagar District Kathua. - -I Chief Judicial Magistrate, Samba, Prim;lp;1J Maglstrote S~mb.a 

1-=--
2 N~inisha RaJput D/o Surjeet Sinp_h Rio I Member 

Mandt-Udh Ourha Slathian, Samba, 
3 Vcena Dcvl D/o Badri Nath Rio Village Member 

Rajpum leh Rajpura Dist Samba. 
I Chief Judicial Magistrate.; Vdh<unpur Principal Ma.g.istrate Udbampur 

2 Yasmcc1, D/o Mohibul Rehman R/o · Member 
Ward 16. House No. 40 Near Jamia 
Masjid. 

... 

.) Hans Raj Thakur S/o Nek Ram, House Member 
No. 2 16 Ward No. 11 Near Union 
Charch, Shivnagar Udan.lpur. 

I Nuu:;;had Ahmad Khan, Sub Principal Magistrate Rajouri 
JudgdMobile Magi~trnte, I{ltjouri. 

2 Zultikar Ali S/o Faza.l Hussain Rio Fateb Member 
Pur Rajouri. --... S(:ctna De vi Sham1a D/o Mani Ram • Member • .) 

Shn.nna Rio Ward No. 7 Agli Tavi I 
Rajoun Dist RaJouri. 

1 Chief Judicial Magistrate. Poonch. l Princ1pal Magistrate Poonth 

2 Anjum Mchroood S/o Abdul Ahad Rio j Member 
Binla Tch!'.il Mandi Dist Poonch, l .. M~enakshi Sudan W/o Dinesh Sharma l Member .) 

lQ'o Mohalla PllWt:r House Poaach. 
l Chief Judicml Mu~istrate, Ram ban Principal Magistrate Ram ban 
') Nighat Aru D/o Gh. Nabi Ghani Rio I Member - Ward No.4 Ramban . 
... Bodhruj Shanl1a S/o Late Sh. Mangt I Member .) 

Rnm R/o Village Govind Pura T-ehsil and j 
Dist Ramban. 

1 Chi.!f Jttdicia1 Magistrate, Reasi Pcincipall'vlagistrate R.casi 

2 Shagufta An;um 0 /o Haji Ahdu} Majid , Member 
Rio Village Thuroo Tehsil Mahorc Dist J 
R~<lSi. 

J Ktililw Dndra1 Dlo Nltya Nand .Dndyn1 .Mi!lnbcr 



,--r-;::--:--;;-;--;-;----~;;:---·:-:---~~:-:-:~:-,---------·· ---. 
Rio C/o Sagar Gul!st Hou:.c, Wunl No . 4 

I 
2 

Main l31.17.llr Kmm (V,D) Near UCO 
Bank, 
Chief Judicial Ma~ish<ttc, Kisht\\'1lr. 
Wazir Ahmad Wuza S/o Abdul Rashid 
Waza Rio Sctninu Colony .Kistwar, 

Pnnctpul Magistrate Kisbtwar 
Member 

~o-3-t-Oirja Sh:"trma Dlo Ki.'>1'1Q;.; L:l-·-:-1 -=s~h-arr_n_a-+-=-M~~-rr.....,lb_e_r---~--1 

2 

R/o Pundit gam Kisl\Vur • 
.Arun Kumar Kotwal, Sub Judge/Mobile 
Magistrate, .Ohuden'>'ah. 
lrccna Kousar D/o Mohd Rafiq Zargar 
R/o Old Bus Stand Mohlla Passt 
Bhudcnvnh, Doda. 

Principal Magi~uatoe Dotla 

Mctuber 

---·~~~--~--~.....,-~~~~--~-:-+-~------------~ 3 Shi1minu Bunoo D/o 13ashir Ahmed R/o Member 
Gandoh Tehsil Gandoh. , ~ 

J 

By order of the Government of Jammu & Kashmir 

No:~ SW/JJB/Selcction/01/2018 
Copy to thc:-

~ tf2v .... ...,.\A .a G.. 
(iiarooq Ahmad Malik) 

Undt!r Secre£ary to Government 
tSocial Welfare Depanment 

Dated:·\~ .05.2018 

L Sccrl!tary to Govenunem, Ministry of Women & Child De\'clopmcnt. GOL 
2. Principal Secretary to Government, Finance Departm~nt. 
3. Ld Rcgb'trar General. Hon'ble High Court, J&~ 
4. Commissioner/ s~crewry to Government, General Administration Department 
5. Secretary to Govt. Department of Law, Justice and P A, J&K. 
6. Chaim1a.n, JJB ___ ~~------------------
7. Mis.swn Dirt-cror, !CPS. J&K 
8. Dtrector, Finance, Social Welfare Department. 
9. Joim Director, Social Welfare: Department 
t'o. OSD to Hon ' b!c Minister for Social \\'cllarc, J&K. 
11 . PS to Hon ' ble Minister for State Social Welfare. J&K. 
12. PS to C/Scctetary to Go\emment. Social Welfare Dcpartmt!nt. 
13. Concerned Members. 


